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Conference   on Children's Rights 

1611. SHR) GOPALSINH. G. SOLANKI: 
Will t;.e Minister of HUMAN RESOURCE 
IEVELOPMENT be plens-ed fo state: 

(a) whethe; UNICEF has organised a 
Conference recently ou Children's rights; 

(b) if so, the conclusions arrived at; 

(c) the reaction of Government thereto; 

(d) whether there was a divergence in the 
views of Government and UNICEF on  
children's  lights;   nnd 

(t}  if so,  tie details  thereof? 

THE MINI TER OF STATE IN THE 
MINISTRY O? HUMAN RESOURCE 
DEVELOPME ,'T (DEPTT. OF WOMEN 
AND CHILD DEVELOPMENT) (SHRI-
MATI BAS BASAYA RAJESWARI): (a) 
The Indian Lav Institute in collaboration with 
UNICEF and some other organisa- 

tions, organised and International Confer 
ence on "Shaping the Future by Law- 
Children, Environment and Human 
Health" from 21—25 March, 1994 at 
New Delhi. 

(b) The conclusions arrived at the Con 
ferencs were in the areas of child, en 
vironment and health. The main re 
commendations in the area ofi child 
included review of child related legisla 
tion, introduction of Convention on tlie 
Rights of Child into the syllabi of gra 
duate law courses, launching of media 
campaign, removal of children from bon 
dage and all hazardous work places, 
creating greater awareness among law 
enforcement officers and the public, to 
address the specific needs of the girl 
child, sensitize the judicial institution 
and build alliances with decision makers. 

(c) The recommendations have been 
forwarded to the concerned Ministries/ 
Departments. 

(d) and (e) There was no divergence 
of views. 


